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ference anq equity share capital nor
provided any long term loan to this
industry.

Information relating to the Indus-
trial Development Bank of India and
Life Insurance Corporation of India
is being collected and will be laid
on the Table of the House.
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Delhi Urban Cooperative Bank, Delhi

2884. SHRI SATYA DEO SINGH:
Will the Minister of COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION be pleased to state:

(a) the total assets and liabilities of
Delhi Urban Cooperative Bank, Rana
Pratap Bagh, Delhi together with the
names of the Chairman and Secretary
during last three years;

(b) whether many irregularities
are being committed by the bank in
payment of loans to its members;

(e) whether certain persons have
been given loans on the very day of
their becoming members or even prior
to their enrolment as members of
the Bank; and

(d) total number of cases pending
in courts against defaulting members
of the bank and acflon being taken
to check and improve the working of
the bank?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN DHA-
RIA): (a) The audited total assets
and liabilities of the Bank as at 30th
June, 1975 are given in the state-
ment laid on the Table of the
House. [Placed in Library. See No.





